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Allotment of Quarters in Moradahad
Division

13333. SHRI TARIQ ANWAR
SHRI VILAS MUTTEMWAR:

Will the Minister of RAILWAYS be
pleased to state:

(a) number of drivers in grade A’
‘special and Grade ‘A’ in Moradabad
division; and the number of those
among them, entitled for the residen-
tial accommodation,;

(a)
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(b) the number of Drivers oui of
them, who have been allotted residen-
tial accommodation; and the percen-
tage thereof,;

(c) the number of chargemen in
Moradabad division and the mnumber
of those among, them entitled for the
residential accommodation and the
number of chargemen out of them,
who have been allotted residential =zc-
commodation and their percentage;

(d) whether Government consider
that the drivers are mainly respons'-
ble for railway safely and that drivers
should get sufficient rest: and

(e) the steps being taken hy 1he
Government to protect the same”

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF Z2PARLIA-
MENTRY AFFAIRS (SHRI MALLIK-
ARJUN): (a)

Total Entitled

‘A’ Special Drivers

‘A’ Grade Drivers . ; 5 .
(b)

‘A’ Special Drivers . . .

‘A’ Grade Drivers . . )
(c)

Chargcmen . : . ‘

"0 50
131 131

Allotted Percentage

. . . . : 29 58%

75 51%
‘Total No. Entitled Allotted Percentage

. 28 28 23 82%

(d) Drivers are also responsivle for
railway safety and should zet suffi-

cient rest.

(e) Drivers are classified as an ‘cs-
sential’ category for allotment of rail-
way accomodation and so provided to
the extent feasible. For rest ¢i out-

stations running rooms are vrovided.
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